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No. 3-Praharit Pigments LLP, I was never a party to that 

MOU nor we have any role in execution of that MOU. 

Hon 'ble Sessions Judge was also pleased to discharge 

Respondent No. 5 for the offence under section 15 of 

Environment Protection Act. 

(16) I say and submit that currently I am tried for charges

under section 304, and 120(b) of IPC pending before

Hon'ble Session Court, Bardoli in Session case No.

29/2021.

(17) I say and submit that I have not played any active role

with any person in filling the tanker from the Company

or discharge of the filled tanker. I have only traded HCL

to Respondent No. 4-M/s Ayushi Enterprise.

Place: 
Date:i6 /03/2026 
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Print Print with Annexure Home

UDYAM REGISTRATION CERTIFICATE

UDYAM REGISTRATION NUMBER UDYAM-GJ-06-0025431

NAME OF ENTERPRISE SAI RACHANA CHEMICALS

TYPE OF ENTERPRISE *

SNo. Classification
Year

Enterprise
Type

Classification
Date

1 2025-26 Micro 01/04/2025
2 2024-25 Small 27/04/2024
3 2023-24 Small 09/05/2023
4 2022-23 Small 13/02/2023

MAJOR ACTIVITY
TRADING

[For availing benefits of Priority Sector Lending(PSL)
ONLY]

SOCIAL CATEGORY OF
ENTREPRENEUR GENERAL

NAME OF UNIT(S)
S.No. Name of Unit(s)

1 SAI RACHANA CHEMICALS

OFFICAL ADDRESS OF ENTERPRISE

Flat/Door/Block
No. S 36

Name of
Premises/
Building

GLOBLE TRADE
CENTER

Village/Town GIDC Block ANKLESHWAR

Road/Street/Lane

NEAR
LITTEL
HEART
CHOKDI

City ANKLESHWAR

State GUJARAT District BHARUCH , Pin
393002

Mobile 9327788271 Email: sairachana@ymail.com

DATE OF INCORPORATION /
REGISTRATION OF ENTERPRISE 01/07/2017

DATE OF COMMENCEMENT OF
PRODUCTION/BUSINESS 01/07/2017

NATIONAL INDUSTRY
CLASSIFICATION CODE(S)

SNo. NIC 2 Digit NIC 4 Digit NIC 5 Digit Activity

1 46 - Wholesale
trade, except of
motor vehicles and
motorcycles

4669 - Wholesale
of waste and
scrap and other
products n.e.c.

46691 -
Wholesale of
industrial
chemicals,

Trading

5/15/25, 5:49 PM Print : Udyam Registration Certificate
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DATE OF UDYAM REGISTRATION 13/02/2023
* In case of graduation (upward/reverse) of status of an enterprise, the benefit of the Government Schemes will be availed as
per the provisions of Notification No. S.O. 2119(E) dated    26.06.2020 issued by the M/o MSME.

Disclaimer: This is computer generated statement, no signature required. Printed from https://udyamregistration.gov.in & Date of
printing:- 15/05/2025

For any assistance, you may contact:

1. District Industries Centre: BHARUCH ( GUJARAT )

2. MSME-DFO: AHMEDABAD ( GUJARAT )

5/15/25, 5:49 PM Print : Udyam Registration Certificate

https://udyamregistration.gov.in/Udyam_User/Udyam_PrintApplication.aspx 2/2

488



Annexure R5-II
489



Annexure R5-III490



Annexure R5-IV
491




